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IN THE CENTRAL AﬁMINISTRATIVE TRIBUNAL: HYDERABAD BEN(

AT HYDERABAD

02.1341/96 dt.20-11-96

7

B. Suryanarayana * Applicant

versus

1. Sy, Divnl. Personnel Officer
SC Rly., Vijayawada Division
Vijayawada, Krishna District

2. Divnl. Railway Manager
SC Rly., Vijayawada Divn.
Vijayawada, Krishna Pistdct

3. General Manager

S5C Rly., Rail Nilayam :
Setunderabad : Respondents

B, Narasimha Sarma

Counsel for the applicant
: ' Advocate

L L)

Counsel for the respondents
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HON. MR. H. RAJENDRA PRASAD, MEMBER (ADMN.£%4Q

S
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0A.1341/96 . dt.20r11-96

Judgement

T

Oral Order (per Hon. Mt. H. Rajendra Pnasad,iMeumer (n)

Heard Sri Jacob for Mr, B.Narasgmha Sarma
the applicant. :
. i
1.  This is a case of compassionate appointment

for

» The

e ]laxa-

applicaht feels that he deserves appointmenq in 1
. T

tion of normal Recruitment Rules on compassionat

grounds. The case was examined and :ejecteq by the

|
respondents, Thereafter the invalidated emﬁloye

. B.

|
Suryanarayana, the applicant in the present |OA, %as pre-
. | _

ferred a representation to the respondents, |

2. It is considered sufficient to direct Respd
]

Jndeht-z

i.e. Divisional Railway Manager, South Centﬁal Railway,

Vijayawada, to have the representation (Annexure;
examined and a suitable decision taken on merits

6)

3 The

decision taken may be communicated to the applicgnt

within 120 days on receipt of copy of this order

copy of this OA shall be sent to the responﬁent-

3. OA is disposed of at thé admission st‘ge.

- - : ' -
_ N , (Hhéirgggr Pr)asad) .

Dated : November 20, 96
Dictated. in Opgn Court
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The Sr.Divisional Personnel Cfficer,
s& Rly, Vijayawada pivision,
Vi jayawada, krishna Iist.

o A et
. . ] “\'O
The CDivisienal Railway Manager, a\w
$C Rly, Vijayawada Division,

Vi jayawada, Krishna Dist./»

The General Manager, SC Rly,
Railnilayam,  Secunderabad.

One copy to Mr. B,Narasimha Sarma, Advocate, CAT Hyd.
One copy to Mr. . sC for Rlys,| CAT.Hyd.
One copy to Library, CAT, HyG.

One spare copy.
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. TYPED BY CHECKED BY

COMFAREL BY

APFROVED BY

IN THE CENTRAL ADMINISTRARIVE TRIBNNAL

HYDERABAD BENCH ATHYDERABAD

THE HON'BLE MR.JUSTCE M.G.,CHAUDHZRT

ICE<CHAIRMAN

THE HON'ELE MK.H.RAJENDRA PRASLDsM(A)

Dateds QJQL']/ -1996

ORDER / JUBGMENT—

y

ommo, MU 6.

T AN ' . (wopo————
Admittdd and Interim Directddns
Issued,

-Alloweﬁ.

Disposed‘of with directions
- ] .~

- Dismisped

Dismigseqd as withdrawn.

Dismisped for Default.

. Ordereld/Re jected.

No -order as to costs.
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